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DIRECTIONS UNDER SECTION 5 OF THE ENVIRONMENT (PROTECTION)
ACT, 1986, READ WITH RULE 4 OF THE ENVIRONMENT (PROTECTION)
RULES, 1986.

and implementation

AND WHEREAS,

25/04/2022wherein

carried out by

Shirodkar
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was ace 418 GCZMA Mee ng h

2024 t Proceedi
ng, esp rese t and sought fo time

AND WHEREAS, the matter was placed in the 41gth GCZMA Meeting held
05/1 /2024 the decision at the hearing, "The Autf ority directed the Respondent to file
reply by the 06/11/2024 end posted the matter on 12/11/2024 at 3.30p.m  for orders".

AND WHEREAS, the matter was p
12/11/2024 the Procceding at the hearing,"Co
objection in granting the Respondent time. Hе
the Respondent be furnished to him. The Resp

AND WHEREAS, the maiter was p
12/11/2024 the decision at the hearing, "Th
Respondents to file reply by 13/11/2024 by 1
14/11/2024 at 3.30p.m".

AND WHEREAS, the matter was p
14/11/2024 the Proceeding at the hearing, "A
Complainant. Respondents present and filed
time to file rejoinder. The Complainant on
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To, The Member Secretary
Goaasta one Manage
C/оDof Envir

G

H

14

Sub: Complaint against Mrs Lourdin D"Silva, Mr. Kundan Shashikant
Morje, Mr. Vishal alias Dipin Shriodkar Morje, Mr Trivikram Jaidev
Morje & Mr. Shamsundar Ramnath Bhosle alias Vagalkar, Dilip
Mangesh Morje, one Mrs. D'Souza, and her family members all resident
of Temb-Wada, Morjim Pernem Goa for carrying out illegal and
unlawful constructions in utter Violation of CRZ rules (Goa Coastal
Zo

of

Sir,
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2. By this complaint I am complainin
Kundan Shashikant Morje, Mr.Vishal alTrivikram Jaidev Morje & Mr. Shams
Vagalkar, Dilip Mangesh Morje,
member all resident of Temb-Wad Morjim Peout illegal and unlawful constructi s in utter
(Goa Coastal Zone Management Authori
Survey no. 119/3 of Village Morjim Per
carrying out commercial business

olation

em Goa r carrying
CRZ rules

prop
bea

and also

As you are aware that the above referred property is defined as Eco

Sensitive Turtle Nesting Area and on this ground as well they are not

and unlawful constructions since the

sion

illegal and liable o be demolishedes

ion the matter and estoration of the

Apaai
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ent of 64/F
Mumbai-40

:14/07/2

The Member Secret ry
a Coastal Zone Mana em it Auving office at Patto P naj Goa.

Refer to my complaint dated 25/04/2022 filed against Mrs Lourdin
D'Silva. Mr. Kundan Shashikant Morje, Mr. Vishal alias Dipin Shridhar Morje.
Mr Trivikram laidev Morje & Mr. Shamsundar Ramnath Bhosle alias
Vagalkar, Dilip Mangesh Morje, one Mrs. D'Souza, and her family members all
resident of Temb-Wada, Morjim Pernem Goa.

prak
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COA CO

artment of Ironme (Gov
Floor, Dem lower, atto P

email.www.ezma.goa.goy.in
Ref

The Office of tl Goa Coa Zone Management Authority is in receipt of a er dat

/2022 from Anil rabhakar k, wherein he has stated that there was a cler error

typing the middle name of Mr. Vishal alias Dipin Shri Morje whose name was wrongly

typed as Mr. Vishal alias Dipin Shirodkar Morje instea Shridhar Morje. (copy of the said

complaint letter dated 15/07/2022 is enclosed h

Copy to:

Anil Prabhakar Naik,

R/o. H.No. 64/F,

Parel Village,

Parel Mumbai.

faithfully,

((Dasharath M.8
09/

08/
202

2
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ANKUR KUMAR & ASSOCIATES

ankurtnnls.18@gmail.com
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